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CENTRAL ADMINISTRATIVE TRIBUNAL
PBINCIPAL„BENCH

O-A- NO.1312/2001

New Delhi this the 1st day of May„ 200

Hon'ble Shri V.K. Majotra, Member (A)
Hon'ble Shri Shanker Raju, Member (J)

Smt.. Parwati Bisht,
W/o Shri Chan clan Singh Bisht,
R/o House No„ 2 (Type p)
P; e siden t i a 1 Colon y - An i ma 1
Quarentine B, Certification
S e r Vi c e, Ka p a s he r a,
Ne w De 1 h i -11.0 037 „

Applicant

(By Advocate: Shri T.C,. Aggarwal)

Versus

Union of India, through •

1,. Secretary to G/I,
Department of Anitrial Husbandry
& Dairying (Min- of Agriculture)
Kr i s h i Bha v a n „ Ne w De 1 h i -110 001 -

2. Sec reta ry to G/1,
Department of Personnel &
T r a i n i n g, No r t li B1 o c k Se c 11. ,
New Delhi-110 001„

3.. Regional Officer (NR)
An i ma1 Qua rant i ne a Ce r t i f i cat i o n
Service (Department of Animal Husbandry &
Dairying -Ministry of Agriculture) Kapashera,
Ne. w 0 e 1 h i -110 037.

-Respondents

(By Advocate-: Shri R-P- Aggarwal)

ORDER„COraljL

HQnlble„Shri„V^K.^„MalQtra^„„Member^^

Through this OA applicant had sought the following

reliefs:; -

"That the post of Hindi Typist be encadred
with the post of LDC. Respondents directed
accordingly -

That othervoise the Recruitment Rules for the
post of UDC be amended to include the post of
H:i; nd i Typ i s t a s a f e e de r c a t e go r y for
promotion,,

That respondents be directed to grant
applicarit A0P in the scale pay of UDC" -



' f

2„ Learned counsel of the respondents Shri

Aggarvoal informed that respondents have already granted

benefit of ACP to the applicant in the scale pay of UDC ana

t hat respondent s are a1ready i n t he process ot t a k, i ng

action towards the other reliefs claimed by tne applicant,.

3 A s LI gges t i on was put ac ross t o bot.h s ides 111 a. t this

OA can be disposed of stipulating a period during which tl'ie

respondents should consider and pass final orders towards

amendment in the Recruitment Rules for tlie post of UDC to

include the post of Hindi Typist as a feeder category for

promotion and also for encad:d-ement of the post of Hindi

Typist with the post of LDC„

Learned counsel of both sides have agreed to this

suggestion. Accordingly, this OA is disposed of with

direction to the respondents to take final decision towards

encadrement of the post of Hindi Typist with the post of,

LDC as wel], as ame.ndment in the Recrutment Rules For the

post of UDC to include the post of Hindi Typist as a feeder

category for promotion within a period of thf ee montfi^ Pi oiii

the date of communication of this order,. Respondents are

directed to pass reasoned and speaking orderOn refnaining

aggrievedapp1icant shax 11 have lib'erty to take reuoui sw

again in accordance with law,.

(S hanker Raju) . (VM\,. Ma jot raj
"Membei- (J) Member (AJ
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